NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
Company Appeal (AT) (Insolvency) No. 433 of 2020

In the matter of:

UCO Bank ....Appellant
Vs.
Ramanahalli S Doddabyregowda & Anr. ....Respondents
Present:

Appellant: Nemo.

Respondent:

ORDER

17.03.2020: There is no appearance on behalf of the Appellant, however,

keeping in view the prevailing situation of COVID - 19 which has been declared

a pandemic, appearance of Appellant is awaited.

Post the appeal 'for admission (fresh case)' on 19th March, 2020.
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